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VS
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For the applicants : Nene

For the respondents : Ms,U.Sanyal, counsel

Heard on ¢ 5.3,98 ’ , Order on ¢ 573798
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None appears for the pefitioner teday when the matter is
called for admisgien hearing. Ms.U.Sanyal, counsel appears for the
respondents, It appears from the record that éﬁ earlier Féur succsssivé
eccassiens none appeared for the petiticners on calls. Accérdingly_the

application is dismissed for default. No order as to césts.
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